
IN THE CENTRAJ ADMINISTRATIVE TRIBUNAL HYDERAaD BENCH AT FIYDERAI3AD 

O.A.NO. çc /93 

]Between. 
	 Date of Order: 6/7-93 

4 

Divisional R-iilway Manager, (DO) 
South central Railway, Secunderabaci, 

Permnnont 'a:r  It., cctor (con) 
S.C.Rly, Secunderabad. 

chieQ Signa.J Inspector, 
Signal & Telecommunicà'tion rpartment, 
S.C.Rly, aeunaeraJaa. - 

a 

and 

-. 

2. Presiding Officer, Labour Court, 
Narayanaguna, A.P Myderahad. 

applicantsh 

Respondents. 

ppst Mr..N.i:.Devraj, SC for Rlys. 

For the Respondents. 

CORMI$ 
- 	THE HON' BLE MRJUSTICE V.NEELAThC PAD : V-ICE CHAIRMAN 

AND. 
THEHONTBLE.  MR.P.T.TIRUVENGADAF2 ; HE1'1BEr(ADIzJ) 

The Tribunal made the follaing Order:- 

Admit. The operation of the Qrder dated 11-3--2 

in cacp_No. 16d1, /8is suspended until further orrs. 

Issue notice to the Respondents. 

Post the cae on 6.9.93. 	 - 

, Ai 
To  
1. The Divisional Railway Manager (B.G) SC.Rly, Secursderabad. 
. The Permanent 4ay-i-npector (Con) S.C.Rly. .Secunclerabad. 

The Chief Signal Inspector, Signal & Telecotirnunication 
-. Depatmeht4[ s.c.my, Secunderabad_ 
The Presiding Officer, Labour Court, Narayanaguda, Hyderabad. 

5.. One copy to Mr.N.R.vraj, SC for Rlys. CAT.Hyd. 
One copy to Mr. -- 	- a.- 	-. 	 - 
One spare copy. 

WIE 
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TYPED BY 	 COMPARED BY 

CHECRED BY 	 APPROVED BY 

IN THE CENTFAL AD;"aNISTBATIVE TUBUNAL 
NYDILBABAD BENCH ?J 1-JYDEBABAD 

o 

THE HON 'BLE MR. UtISTICE V .NEELADRI kO 
VICE CHZIRMAN 

/lD 

THE HON'BLE 	.B.GORTY I'4EMBER(AD) 

THE HON' ELE 	.CW.J:DRASEKHAR 'REDLY 
MEMBER( a) 

AND •  

THE HON'BLE MR.P.T.TIRUVENGDjjj :M(A) 

Dated. : é •-.7 -1993 

ORDER/JULCMEN?r 

M.A. /n.Z.: C.A. No. 

in 

O.A,No. 

T.A.No. 	. 	(w.p. 	 ) 

Admitted and Interim directions 
issued 

All 

C,

ed 

Dispfsed of with directions 

Disrijissed 

Dis4issed as withdrawn 

Di4issed for default, 

Rejhcted/ Ordered 

No order as to costs. 
pvm 

e;:rt r•. 	, 
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